CENTRAL ADMINISTRATIVE TRIBUNAL
' PRINCIPAL BENCH

"0.A: NO. 143/2000

New Delhi this the’Hrd-day of July, 2000.

HON'BLE :SHRI JUSTICE ASHOK AGARWAL, CHAIRMAN

" HON’BLE SHRI V. K. MAJOTRA,  MEMBER (A)

Gurseb Singh S/0 Devi-Dayal,

R/0 Vill. Mangoli Jattan,

P.0. Sanghor, :

Distt. Kurukshetra,

Haryana. ... Applicant

( None present )
-Versus-

1. Commissioner of Police,
Delhi Police Headquarters,
MSO Building, I.P.Estate,
New Delhi.

2. Addl. Commissioner of Police
(Establishment), Delhi Police Hgrs.,
MSO Building, I.P.Estate,

New Delhi.
3. Dy. Commissioner of Police,
2nd Bn., DAP, N.P.L. Kingsway Camp,
Delhi. '
4, Asstt. Commissioner of Police,
2nd Bn., DAP, N.P.L.Kingsway Camp,
Delhi. ... Respondents

( By Shri Ajesh Luthra, Advocate )

O R D E R (ORAL)

Shri Justice Ashok Agarwal

Applicant and his advocate have been
consistently absent. In the circumstances, we proceed
to dispose of the case in the absence of applicant and
his advocate, after hearing the 1learned counsel
appearing for respondents and perusing the material
placed before us, in terms of Rule 15 of the Central

Administrative Tribunal (Procedure) Rules, 1987.

2. Applicant had appeared for the written test
as also interview in terms of an interim order passed

on 25.1.2000. As per the directions contained in the
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said 1interim order, his results had been kept in
sealed covers. The same have been produced by the
learned counsel appearing for respondents. On
examining the same, it transpires that applicant has
secured only 22 marks as against the cut-off marks of
40 which are required of an OBC candidate. Since
applicant has failed in the written test, no relief
can now be claimed in the present 0.A. This would be
cask ~
the position even if thel certificate produdﬁd by
applicant on 3.11.1999 which was the last date for

submission of application forms is taken into account.

3. Present O0.A., in the circumstances, is
accordingly rejected. There shall, however, be no

order as to costs.
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